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DCIT Vs Dheer Chand Sharma

Court: Income Tax Appellate Tribunal (Delhi B Bench)

Date of Decision: May 31, 2024

Acts Referred: Income Tax Act, 1961 a€” Section 132, 132A, 142(2A), 144, 147, 148, 153A
Hon'ble Judges: Saktijit Dey, (VP); Naveen Chandra, (AM)

Bench: Division Bench

Advocate: Anand Chaudhuri, Deepanshu Mehta, Kumailabbas, T. James Singson

Final Decision: Dismissed
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